(d) whether construction of these roads would be permitted so that PMGSY roads
become functionally effective since Trunk roads connecting PMGSY are almost nonexistent in
LWE districts?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) to (d) The Pradhan Mantri Gram Sadak Yojana (PMGSY) guidelines envisage
connecting all habitations with a population of 500 persons and above in plain areas and 250
persons and above in hill States, Tribal (Schedule-V) areas, the Desert Areas (as identified in
Desert Development Programme) and in the Left Wing Extremism affected/Integrated Action
Plan (IAP) districts as identified by the Ministry of Home Affairs/Planning Commission. For the
60 IAP districts, relaxation to cover habitations of population 250 to 499 has been extended to
non-Schedule-V Tribal areas also. The pace of implementation of PMGSY depends on the

implementation capacity of the States.

Irregularities in implementation of MGNREGS
in Andhra Pradesh

2316. SHRI NANDI YELLAIAH: Will the Minister of RURAL DEVELOPMENT be pleased to

state:

(a) the annual budget sanctioned and spent under Mahatma Gandhi National Rural
Employment Guarantee Scheme in Andhra Pradesh, district-wise and village-wise during 2008~
09, 2009-10 and 2010-11;

(b) the irregularities detected, district-wise and village-wise in Andhra Pradesh during
implementation of MGNREGS, during 2008-09, 2009-10 and 2010-11; and

(¢) the various measures taken and proposed to be taken in eradicating irregularities
detected under MGNREGS in Andhra Pradesh ?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) The details of district-wise approved annual labour budget and expenditure incurred
in Andhra Pradesh under Mahatma Gandhi National Rural Employment Guarantee Act
(MGNREGA) during 2008-09, 2009-10 and 2010-11 as reported by the State Government are

given in Statement-1 (See below).

(b) A Statement indicating district-wise details of irregularities and financial deviations
detected in MGNREGA in Andhra Pradesh since inception as reported by the State Government

is given in Statement-Il (See below).

(¢) The steps taken by the State Government of Andhra Pradesh to eradicate
irregularities in implementation in MGNREGA in the State are given in Statement-lll
(Seebelow).
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Statement
Details of district-wise approved labour annual Budget and expenditure

(Rs. in lakh)

Sl. Andhra Pradesh 2008-09 2009-10 2010-1
No. District Name
Approved Expenditure Approved Expenditure Approved Expenditure

labour labour labour
Budget Budget Budget

1. Adilabad 16876 14559 25552.2 21389 41732.26 281
2. Anantapur 30318 19857 45147.3 27286 46871.31 33089
3. Chittoor 20774 19518 31704.8 22106 30887.63 25292
4. East Godavari 22539 19429 30464.8 17823 29721.33 21015
5.  Guntur 9526 7972 23493.5 3332 14354.17 11856
6. Kadapa 18319 15555 232371 20122 30771.49 22724
7. Karimnagar 23889 17285 32228 25714 38573.6 25812
8. Khammam 19076 19066 31915 20432 30714.88 20418
9. Krishna 14167 2288 25458.7 4060 18248 .66 11947
10. Kurnool 13932 21235 24824.3 24480 37589.76 27143
11.  Mahabubnagar 26681 19477 37816.6 25750 47063.35 32624
12. Medak 15265 12222 30526.2 195621 40393.58 26618
13. Nalgonda 24190 16557 35004.1 22062 41836.12 30653
14. Nizamabad 17157 13385 19572.5 16549 48643.28 30360
15. Prakasam 6717 10311 26223.5 17106 35419.89 25440
16. Ranga Reddy 6162 7217 16946.1 11709 18536.48 13698
17. S.P.S Nellore 12460 11128 19805.8 11400 20469.92 14772
18. Srikakulam 7949 10785 24884.8 22650 50327.76 30924
19. Visakhapatnam 11497 4981 18591.4 20100 33082.29 24852
20. Vizianagaram 13985 14971 26460.4 25415 44425.98 31244
21. Warangal 20055 15793 40700 24616 50740.32 34472
22. West Godavari 12779 2829 13461.5 7898 30668.94 19953

TOTAL: 364313 295390 604018.6 411520 781073 543017
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Staternent/

Irregularities of financial deviations detected in MGNREGS in Andhra Pradesh since inception

Sl. District No. of social audits conducted Amount Amount Amount Amount
No. covered by determined as Recovered dropped as
deviations Misappropriate (Rs.) the deviation
(Rs.) on (Rs.) not held
I [ 1l \Y % Total proved (Rs.)
1 2 3 4 5 6 7 8 9 10 1 12
1.  Adilabad 52 52 50 8 0 162 66370063 8182084 6591687 575678
2. Anantapur 63 63 63 53 0 242 81455132 18597122 8481055 124763
3.  Chittoor 65 65 65 62 0 257 46750083 8858894 3068591 10071423
4. East Godavari 58 58 58 21 0 195 54573283 27582911 6294688 2436258
5. Guntur 57 57 57 0 0 171 59583854 36253178 8114944 988208
6.  Karimnagar 57 57 57 8 0 179 60366761 46851307 17554040 9337527
7.  Khammam 46 46 46 36 0 174 19685684 12119587 5206672 3530821
8. Krishna 49 49 48 2 0 148 3374201 2060310 1318570 1313891
9. Kurnool 53 53 53 40 0 199 57812142 32474571 11482071 490384
10.  Mahabubnagar 64 62 58 7 0 191 158246806 71611579 24929464 11231263
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1 2 3 4 5 6 7 8 9 10 1 12
1.  Medak 45 45 43 24 0 157 47069096 10076272 5049884 17709394
12. Nalgonda 59 59 59 31 0 208 56682996 37230200 9657137 9714328
13.  Nellore 46 46 46 10 0 148 22812533 8945575 3597368 1084983
14. Nizarnabad 36 36 36 34 3 145 81568727 6283561 6157528 675947
15.  Prakasam 56 56 37 0 0 149 39377042 8669509 3460118 2490615
16. Ranga Reddy 21 21 21 14 0 77 31331665 4013917 1995575 1665499
17.  Srikakulam 38 38 38 14 0 128 26021271 5853954 3356055 2068189
18. Visakhapatnam 39 39 39 8 0 125 15197595 13248882 8600969 4900
19. Vizianagaram 34 34 34 34 15 151 33693119 13846294 2822308 14543507
20. Warangal 50 50 50 50 1 201 135475364 44130046 16898110 4826363
21.  West Godavari 46 46 46 14 0 162 9918568 7833404 4129702 501339
22. Y.S.R.Kadapa 50 50 50 50 42 242 55088137 25691066 14648327 832364
TOTAL i084 1082 1054 520 61 3801 1163354122 450414223 173414869 96217644
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10.

Statement//

Steps taken to eradicate the irregularities in implementation of
MGNREGA in Andhra Pradesh

Muster Verification Register is being maintained in order to strengthen the Muster Roll

Management System

The labour who have worked for a minimum of 15 days in a year have been formed into
Fixed Labour Groups in order to prevent any irregularity in the Muster Roll in the form of

benami musters/names.

Electronic Muster Measurement System (eMMS) system is introduced using mobile based
software wherein every day the attendance is taken in the mobiles and put in the public

domain.

Muster Verification Officers have been appointed for verification of physical musters based

on the muster information received through eMMS system.

An exclusive Quality Control wing is established with more than 100 engineers headed by a
retired Engineer-in-Chief as Chief Quality Control Officer to ensure the quality and quantity

aspects as per the specifications

An exclusive Society for Social Audit (Society for Social Audit for Accountability and
Transparency-SSAAT) has been established with 1,000 resource personnel to conduct

village level Social Audit once in 6 months.

The public Hearing is being conducted at the mandal headquarters. In the Public Hearing
actions such as recovery of misappropriated amount, disciplinary actions etc. are being

taken up then and there itself against the erring EGS functionaries.

In order to curtail the irregularities and misappropriations of MGNRES funds, an exclusive
Vigilance cell is created at State level headed by a retired IAS officer as Chief Vigilance
Officer. And at district level Vigilance Cell is established to closely monitor the irregularities

misappropriations of funds and recover the misappropriated amount.

Disciplinary actions have been initiated against the erring officials responsible for the

misappropriations.

So far, 3338 Fixed Tenure Employees (FTEs) have been removed in 22 districts.
Misappropriated amounts are being recovered from the erring FTEs from their

remunerations.
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